CENTRAL ADMINISTRATIVE TRIBUNAL
- PRINCIPAL BENCH -
NEW DELHI

'NEW DELHI THIS THE 6thh DAY OF JUNE, 2001.
HON’BLE SHRI KULDIP SINGH, MEMBER{J)
shri V.K.Bhaila 5/c Sh. D.N.Bhalla,
Working as: Assistant Director (GD-I)
P.S.P.M. Division, Central Electricity
Authority( Ministry of Power), Sewa Bhawan,
R.K.Puram New Delhi.
R/0 H.No. BE-44, (West)
Shalimar Bagh, Delhi-110088.
... Applicant

(By Advocate: Shri D.C.8exena )

VERSUS
1. Central Electricity Authority
Sewa Bhawan, R.K. Puram,
New Delhi
Through its Chairman.
2. Union of India, Ministry of Power,
Snram 3hakti Bhawan, New Delhni.
Through its Secretary

cree.s.. REspondents

O'R D E R(ORAL)

By Hon’ble Shri Kuldip Singh, Member(J)

The applicant has Tiled this OA under Section
19 of the Administrative Tribunal’s Act, 1985 against
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degree which is eguivalent to bachelor of Engineer 111G
o 31.07.1877 and immediately thereafter this
gualification was aadded in his service record as such
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bearing OA No. 758/93 which was dismissed vide ordet
dated 01.01.1858. Thereafter, the applicant has

an appeal against this ordeir be

of Delhi as C.W.P. No. 181/ 1898 which was aliso

S.L.P. against thét ordef, be

Court of India bearing S5.L.FP. No. 308/138% which too

was disposed o

only on the ground of delay and laches, tf

ay wnich was withhe
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